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THE VICE-CHAIRMAN (MISS SAROJ
KHAPARDE): You have given notice. There
is no doubt about it. But this is a listed business
and three are only a few Members left. We will
take up your statement after these Special
Mentions are over. Yes, Mr. Goradia, Please.

SPECIAL MENTIONS CONTD.

Protest Day being observed by Christians
against Atrocities committed on them—
Contd.

SHRI PRAFULL GORADIA: Madam,
because it was 2.30, I was in the middle of my
brief submission where I did ask for House's
patience because my education is owed largely
to Catholic Anglo Indians and I have many
Christian friends and, therefore, I tend to be a
little pro-Christian. But, nevertheless, I am
unable to be pro-evangelical activity. I was
giving these two instances, when the House
had to change over to the Private Members'
Legislative Business.

Before | go any further, and it is not along
way to go, let me quote Mahatma Gandhi on
the subject of evangelism, that is, attempt to
convert. The quotation is available at page 110
of Volume No. 46 of the Collected Works of
Mahatma Gandhi. Mahatma Gandhi said:

"If I had the power and could legislate,
1 should certainly stop all proselytising".

He went on—

“to exhort the Missionaries to stop
Conversions. It is the deadliest poison that
ever sapped the foundation of truth".

So, I am only in a very, very humble way
supporting what the great Mahatma Gandhi had
once said.

SHRI NILOTPAL BASU: He never went
and bashed people. He just wrote.

SHRIPRAFULL GORADIA: 1 think it was
the hon. Member, Mr. Poulose, who said
something about an incident in Baroda. The
last one happened to take place at the end of
October. This was reported in the Press as an
atrocity against the Christians. Now, I would
like to again point out that there is a difference
between the Christians who have a vested
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interest in living happily and peacefully in the
society as opposed to evangelists, who have a
vested interest in conversions, This confusion
should kindly be prevented. Then only will we
ever get to the bottom of the problem and solve
it. (Interruptions)

MISS MABEL REBELLO: What do you
know about evangelism? (/nterruptions) You
do not know the whole concept of evangelism?
How can you speak like that? (/nierruption)
You do not know the meaning of evangelism.
(Interruptions)

SHRI NILOTPAL BASU: You are
justifying vandalism. (Interruptions) This
House is being used to justify vandalism.
(Interruptions)

THE VICE-CHAIRMAN (MISS SAROJ
KHAPARDE): Mr. Basu, let him conclude first.
You can clarify after that. Don't interrupt like
this. (Interruptions)

SHRI NILOTPAL BASU: Madam, by what
he is saying, he is only defending vandalism.
(Interruptions)

THE VICE-CHAIRMAN (MISS SAROJ
KHAPARDE) : I think Mr. Goradia is quite
able to face his colleagues here in the House.

SHRI PRAFUL GORADIA: Since there is
so much strong feeling about my quoting
Mahatma Gandhi and saying things, let me
stick to the Times of India' which certainly is
not a pro-BJP or a Sangh Parivar paper.
Therein, I wrote a letter wherein 1 described
the events in Vadodara where a musical
conference was held with Mr. Wilson George.

THE VICE-CHAIRMAN (MISS SAROJ
KHAPARDE): Mr. Goradia, please conclude
now.

SHRI PRAFULL GORADIA: Very well, 1
will do it in a minute, Madam, I will obey you.
In that letter, I gave a description of all that
happened and [ also emphasised that there was
no violence and not a drop of blood was shed.
Now, Mother Grace Mathews who was the
centre of this Programme in Vadodara has
written a long letter, also in 'the Time of India’
on the 18th November, 1998 which confirms
everything I have said, excepting what I said
about not a drop of blood being shed. There,
she says, "Nothing could be farther from the
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truth." I am quoting Mother Grace Mathew. "I
clearly remember Mr. M. Jose from Tamil
Nadu, one of the delegates assaulted, holding
on to me with tears in his eyes." But there was
no mention of blood. The poor man must have
broken down. I sympathise with him. But, an
attempt was made for conversion; and
documents, certificates of baptism and
marriage certificates from a society called the
Philadelphia Church, in Udaipur, Rajasthan
were found in the school. So, the point I am
making is, it was an evangelical effort and this
should be discouraged. The Hindu society is
not accepting it, as it had accepted over
centuries, and that is why we do have three-
and-a-half crore Christians. Very good, we are
very happy; but let us now convert only by
conviction of mind or a change of heart. Let
us not do forcible conversions or conversions
by deception.

SHRI O. RAJAGOPAL (Madhya Pradesh):
Madam, I will not take much time. We are
dealing with a very sensitive subject of
relations between different communities. We
want that the best of relations should remain,
as is the tradition of our country. Unfortunately,
now, I find that there is an organised effort to
malign the Hindu society, as such. This is the
point. In a big country like India...
(Interruptions)... Please have patience.
....(Interruptions)... In a big country like India,
a vast country with crores of people, it is quite
possible that have some incidents here and
there.

THE VICE-CHAIRMAN (MISS SAROJ
KHAPARDE): Rajagopalji, you should not use
words like 'maligining’. These are not the words
to be spoken here. When we are discussing a
very sensitive issue in the House, we should
be more careful about the selection of words.

SHRI NILOTPAL BASU: He is trying to
distort whatever we have
said...(Interruptions)...

SHRI O. RAJAGOPAL. If there are some
isolated incidents...(Interruptions)...

AN HON. MEMBER: The Sangh parivar
is doing this.

SHRI O. RAJAGOPAL: Some people are

very worried about the Sangh Parivar.
...(Interruptions)... They are worried because
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the Sangh Parivar is growing. We cannot help
it. ...(Interruptions)... Every incident in which
some Christian friends are involved cannot
be described as an attack on Christians.

In yesterday's Malayalam paper, some of
the Christian priests of Kerala have come out
openly against the closing of schools, etc. They
said that it is wrong to close the schools today
and to have demonstrations through out the
country as if some great danger is being faced
by the community. They said that it is not
correct. This is the statement made; not by me,
but by-the head of the Malankara Orthodox
Church of Kottayam. The chief of the church,
Dr. Alexander Marthoma Metropolitan has
issued a statement...

SHRI M.J. VARKEY MATTATHIL
(Kerala): From which paper are you quoting?
...(Interruptions)...

SHRIO. RAJAGOPAL: Please wait. ] have
the paper with me. I am quoting it. If it is not
correct, you can correct me. I am going on the
basis of what has been reported in yesterday's
Malayalam paper in which at least three
organisations have been specifically
mentioned. One is the Malankara Orthodox
Syrian Church.

The second one is Caldian Syrian
Metropolitan Church of Trichur and Dalit
Catholic Mahasabha. These organisations have
stated it; and many others also. The point is,
in a big country, if you pick some isolated
incidents here and there and try to project that
a whole community, one community, is in
danger, and that some forces are taking up arms
against that community, it is not quite fair. For
example, this Bishop interestingly points out
an incident. In Irinyalkula in Trichur,
wherefrom my friend Poulose comes, the other
day there was an attack on the house of a Biship
and so many things were destroyed. If
somebody reports in North Indian papers that
here is an attack on the Bishop's house and that
so many things have been destroyed, it is not
fair. He points out that it is a case where the
priest who was sent out of the church organised
that violence. If you try to project this as an
attack on the Christian Community as such, it
will not be fair. There is 2 much talked about
Jhabua incident. We know that from Kerala,
four Congress MPs had gone there, three of
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them are Christian MPs, my good triends, and
the other good friend is Mr. Vayalar Ravi. The
four of them visited Jhabua and enquired about
the whole thing. They have come out with a
statement that this incident has nothing to do
with any organisation, whether BJP or RSS or
VHP. No other organisation is connected. It is
clearly a case where some criminal tribes were
converted. Two of them were actually
Christians and therefore, for economic
purpose...(Interruptions)... 1 am saying what
is reported. ...(Interruptions)... It has happened
only for economic reason.

They might have thought that there is some
money and they could get it but they did not
get. No organisation was involved but still
some people are interested in the name of
Jhabua to go on propagating throughout the
country that Sangh Parivar has grown and now
there is a danger for the Christian community.
This is rather unfair. If there is an attack on a
particular community because they happen to
belong to that particular religion, then that
should be condemned and it should not happen.
But, let us not take isolated incidents where
some violence has taken place for other
reasons, for example in Kottayam, where my
good friend, Mr. Poulose's party is in power.
In Kottayam, the headquarter of Christian
community, a most prestigious college is
housed at Changanassery. St. Berksman college
is there. In that college SSI students entered
the college and beaten up five college lecturers
and 70 students and one college employee. Can
we say that Marxists are all against the
Christian community? It cannot be. There was
a student federation of Marxist Party; they
created the violence. It should be confined to
that only. Let us not try to give an image that
in India this minority community is not safe
and there are attacks all over the country. It
has been pointed out in the figures given by
Mr. Poulose that in Bihar there were 84
incidents. Can we complain against VHP for
that, or the Sangh Parivar for that? In Tamil
Nadu, there were 42 incidents. Can you blame
the BJPor the RSS for that purpose? Therefore,
in their anxiety to malign the BIP, let they not
bring a bad name for the country. What do the
people all over the world think of us? It will
send a bad message all over the world, that in
India which is known for communal amity
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where all religions were welcome has become
a bad place. Let us not give a wrong signal to
the wotld over. It is only to malign the BJP
and this is what I would like to say.

SHRI K. M. KHAN (Andhra Pradesh):
Madam Chairperson, I had an occasion to go
to Jhabua and see what happened in Navapada
to those four helpless innocent nuns as a matter
of fact. I do not know what the statement made
by the Kerala MPs was.

But, as far as my findings go, what I have
seen and what I was told —it is because of the
spurt of attacks on the Christian minority,
Christian Community in Gujarat. The Vishwa
Hindu Parishad and Bajrang Dal workers are
coming and organising these attacks. In order
to establish my point, I would just lie to quote
what Mr. B.L. Sharma alise Prem' stated after
the Jhabua inccident. I would just like to read
out what Mr. Sharma said. ...(Interruptions)...

SHRI O. RAJAGOPAL: He has denied this
statement. ...(Interruptions)... The Secretary of
te VHP has denied this statement.
..{Interruptions)...

SHRI K.M. KHAN: But nobody has
condemned it. ...(Interruptions)...

SHRI SANGH PRIYA GAUTAM (Uttar
Pradesh): If it has not been condemned earlier,
I am condemning it now on the floor of this
House. ...(Interruptions)...

SHRI K.M. KHAN: They stated that the
recent incidents of violance against Christian
missionaries in Jhabua and Bagpat were a result
of the anger of the patriotic Hindu youth against
these forces. ...(Interruptions)...
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SHRI K. M. KHAN: Mr. Sharma has
justified the gangrape of the nuns. This is a
matter of shame. What has happened cannot
be allowed in a civilised society.
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"Christians from all denominations are
welcome.” There was no other person. There
was no person other than the Christians in this
convention which took place in the Hill
Memorial HIgh School, Baroda. Then what
happened is that the Vishwa Hindu Parishad
activists went to the school where the delegates
were staying. They beat them. Some of the
delegates were thrown from the second floor
of the building. Not only that, they also went
to the adjoining building where women
delegates were staying. They attacked and beat
them. When all this was going on, the police
was there. The police was a mere spectator.
The police sent by the Government of Gujarat
was not to protect the innocent people, not to
protect the Christian congregation, but the
Government sent it to see to it that if there was
any retaliation by the Christian community, the
activists of VHP and Bajrang Dal could be
protected. Madam, there are altogether, as I
told you, 42 attacks on the Christian
community. (Time-bell rings) Madam, I would
like to say a few words more. On 20th July,
when a copy of the Bible was bumnt in Rajkot,
the whole nation had condemned the manner
in which a sacred and holy book of Bible was
burnt in Rajkot. Not only that, on 15th luly,
1998, a Catholic church which was being built
in Ahemdabad was demolished by the activists
of Vishwa Hindu Parishad and the Bajrang
Dal. So, today there is no sccurity, there is no
peace, there is no guarantee for a peaceful
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living to the Christian community, Madam, that
is the reason that they have organised a protest,
1 do not know what the Bishop of Kerala has
said. But, in Delhi, if you see, thousands and
thousands of Christians are on the roads of
Delhi. They are protesting all over the country.
They are looking to this Parliament to give a
direction to this Government because this spurt
of attacks has increased after this Goverrn-
ment came to power at the Centre.
..(Interruptions)... So, we have every reason
to justify the feeling of the minority community
that this is at the instance of the Bhartiya Janata
Party Governent which is a part and parcel of
the Sangh Parivar. Therefore, I demand that
the Vishwa Hindu Parishad, Bajrang Dal, RSS
and other such organisations who are
instigating, who are disturbing peace,
tranquillity and communnal harmony in this
country should be banned forthwith, This is
the responsibility and duty of the Government,
whatever the Government may be. Thank you.

MISS MABEL REBELLO: Madam, thank
you for having been given this opportunity to
speak. You know that 23 million Christians are
living in India which forms about 2.75% of
the total population. Today, we are protesting
all over the country; we have been taking silent
marches, not because anythings else, but
because our community has been attacked, our
institutions have been attacked and while we
were holding prayer services, we have been
attacked. We have requested the hon. Prime
Minister for security. The statistics show that
the total number of incidents of crime against
the Christain community in 1998, is far more
than the number of incidents which occurred
during 1964—1977. Of all the incidents which
occurred this year, almost 50% have happened
in Gujarat., You know who is in power in
Gujarat today? I do not say that the
Government is instigating. But it is the Gujarat
Govemment's sister organisations—the Vishwe
Hindu Parishad and the Bajrang Dal—whict
are creating these problems for us. It is thest
very people who come to us for help. Mr
Goradia has said that he is a product of Cathelic
school. 1 suppose—and I am sure—even hit
children must be studying today in Catholic
schools. Hundreds of people from all over the
country approach even a small person like m¢
in connection with admissions to Catholk
schools, I wonder why? They all want Christiar
education. They all want services in hospital
to be rendered by Christian missionaries. They

[ ] Translation in Arabic Script.
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know—and they are convinced—that wherever
there are Christians, whether they are in
schools, colleges or hospitals, they run them
very well. We do it with commitment and
dedication. We render service irrespective of
caste and creed. So, I do not know why the
VHP and the Bajrang Dal are awacking the
Christian community so much. Why cannot
they also run this sort of institutions?

SHRI O. RAJAGOPAL: Nobody is against.

MISS MABEL REBELLO: Yes, They are
against. If you are not against, you would not
have attacked us so much. They very fact that
you are attacking us so much shows that you
are against us.

THE VICE-CHAIRMAN (MISS SAROJ
KHAPARDE): Please conclude.

MISS MABEL REBELLO: Similarly, just
now, Mr. Rajagopal has asked: "Why are they
protesting?" [f we do not protest, as a minority,
everybody knows what will happen. Mr.
Rajagopal said that we are trying to malign
the majority community. 1 want to ask: Is it
possible for a minority community to malign
the majority community? It is impossible.

SHRI O. RAJAGOPAL: There are some
other people who are interested. There are
people who want to create rift between the two
communities ....(Interruptions)...

MISS MABEL REBELLO: I do not think
it is true, Mr. Rajagopal. I want to point out
that the Christian response to this violance is
only a peaceful protest. We are not acting
violently. It is just a peaceful protest. The
church and its institutions would also continue
this, We will continue our humanitarian and
educational activities and we will also render
our services, irrespective of caste and creed,
till our institutions exist.

THE VICE-CHAIRMAN (MISS SAROJ
KHAPARDE): Please conclude.

MISS MABEL REBELLO: Similarly, the
Christian educational and development
organisations are victims of violence. Qur
priests and preachers are victims. I think all
of us, who read newspapers, know very well.
These organisations are being targeted
because they are sensitising and empowering
the people, particularly, those who had been
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exploited and suppressed, such as the tribals,
the Scheduled Castes ‘and the poor. It is
because we are sensitising them, it is because
we are empowering them, it is because we are
helping them to raise their voice against
atrocities that are being committed against
them, some vested interests get hurt and that
is the reason why they want to attack these
very organisations so that the poor will remain
poor and they will not be encouraged to raise
their voice. This is what I feel. That is where
all these organisations whose vested interests
are hurt are trying to stifle our voice. Madam,
I condemn the propaganda, saying that the
church is busy in converting people from one
community to another. This is all just a talk. I
would say and everybody knows in India, after
fifty years of independence, nobody can
convert anybody from one community to
another by force.

THE VICE-CHAIRMAN (MISS SAROJ
KHAPARDE): Please conclude. Please
conclude. There are many Members who want
to speak.

MISS MABEL REBELLO: If anybody
converts himself from one community to
another community, it is his personal decision
... (Interruptions)... Let them do, if they want
to do this ...(Interruptions)... If the Hindus want
to convert anybody, let them do it
...(Interruptions)... Why do they not do this?
...(Interruptions)...

THE VICE-CHAIRMAN (MISS SAROJ
KHAPARDE); There are many Members, who
would like to join. So, please conclude now.

MISS MABEL REBELLO: I am again
coming back to the National Commission.
There is a National Commission for Minorities.
They were also going into various allegations.
They were convinced with the atrocities
committed against the Christians.

Though the Commission wanted do to take
action, officers and others were unable to do
so because either they have been asked not to
take any action and let the Christians suffer or
there may be some other reason. I do not know
their intention. I think, they have got some
hidden goal. In spite of the report of the
Commission they have not taken any action.
They have not punished the culprits.
(Interruptions).
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THE VICE-CHAIRMAN (MISS SARQJ
KHAPARDE): Please conclude now.

MISS MABEL REBELLO: So, I want to
say that there is a definite conspiracy against
the Christians. I do not know whether it is Part
of their hidden agenda, as they have already
got a hidden agenda. This may be one of the
items of their agenda. (inferruptions)

THE VICE-CHAIRMAN (MISS SAROJ
KHAPARDE): Please conclude now. I have
got so many speakers before me. [ have to
finish the business also.

MISS MABEL REBELLOQ: So, once again
I request the Government, through you, to give
support to the Christian community so that this
community, which believes in peace, may live
in peace and tranquillity and may be able to
render the welfare services which it has been
able to render to the people of this country for
more than a century. Thank you, Madam.

SHRI M. SANKARALINGAM (Tamil
Nadu): Madam Vice-Chairman, I associate
myself with the sentiments expressed in this
House to condemn the criminal activities,
which were noticed in some parts of our
country. Cutting across party lines we associate
and condemn these activities and request the
Government to take appropriate action against
the criminals who have been involved in it. 1
would like to bring to the notice of this august
House and to the notice of hon. Members that
in the morning today a few people, belonging
to minority communities, assembled near the
Parliament House. No, I do not want to term it
as a religious activity, but it was for
condemning the atrocities committed against
Christians. This is not tolerable. Our country
has its own heritage of tolerance. We belong
to an Indian race, and that is unity in diversity.
‘We preserve that tradition and request that we
should not indulge in accusing each other. We
should behave in such a way that we act as a
guide to other people. The youngsters are now
going towards fundamentalist activities. We
have to condemn that. It is our duty to see that
the culprites are identified and punished
severely. Members, across the party lines,
should associate themselves with the
demonstration, where the people assembled
today. We should tell them, "We will look
into it. They should not be agitated.” And that
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assurance has to be kept in mind. I request the
Government to take appropriate action in this
regard. We should not induldge in accussing
each other. We should be very balanced should
help the society to live in peace. Thank you.
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SHRI M.J. VARKEY MATTATHIL:
Madam, I stand in this august House with a
heavy heart. I wonder whether we are all
Indians or otherwise. Look at the way we are
aying to talk and convince the other. We are
the leaders of the country. We are trying to
justify the wrongs that we have done.
Especially the leaders, who are here, they are
trying to support the atrocities that are being
committed on another community. I don't say
about Christians alone. Mr Lakhawat said, "He
is a Christian product”. At least I am happy
that he has accepted a fact. But I think his other
demands are completely wrong. I don't think
he had a proper education. I run a girls' school.
I'run a public school. I have 90 per cent students
belonging to the Hindu community, 5 per cent
students belonging to the Muslim community
and 5 percent belonging to the Christian
community. We don't force Hindus or
Christians or Muslims for anything. Why do
you want to justify the wrong that has been
done by the VHP? Tell them not do so. You
can correct them. The Christian community in
India, especially in the South, are appreciated
by all the people, especially people from West
Bengal because they impart good education,
they have set up good hospitals. They are
caring, they are loving and good at nursing.
Look at the people in Tamil Nadu. Look at the
people in Andhra Pradesh. Look at the people
in Karnataka. Look at the people in Kerala.
Please come to Kerala and see what
Christianity is. It is not what you think about.
We don't convert anybody by force. Christians
are serving the nation. Christians are serving
the people. We are Indians. Christianity is
2,000 years old. We have not imbided it from
anybody. We have been baptised as Christians.
I am a Catholic. As my friend from Kerala,
Shri Rajagopal said, as I come from Kottayam,
1 am well aware of the development of
Chenganacherry. You can see how schools are
functioning. You can see how hospitals are
functioning. People belonging to Hindu
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community, Muslim community and Christian
community live in peace and amity. Let us
not justify wrong things. We are nature enough.
We are in the Upper House. The whole world
is watching us. We cannot afford to lose our
self-respect, our prestige and India's culture.

This is the second time 1 am speaking in
this House. This morning when I had
participated in the demonstration near the
Parliament House, My feeling was sad and
unhappy. It was the most disciplined
demonstration. We pray for each one of you in
every mass that we celebrate in the church, We
pray for the leaders of the world, for the Prime
Minister for the President and other Ministers
and leaders. Why don't you accept that? I am
sad that you dno't accept or appreciate that.

THE VICE-CHAIRMAN (MISS SAROJ
KHAPARDE): Mr. Varkey, please conclude.

, SHRI M.J. VARKEY MATTATHIL: Why

don't you pray for everybody? Let us be
Indians, not Hindus, not Muslims and not
Christians. Therefore, everyone of us want to
create an atmosphere to feel that we are
Indians, not Christians, not Hindus and Not
Muslims. Thank you very much.

THE VICE-CHAIRMAN (MISS SAROQJ
KHAPARDE): Mr. Lakhawat. Your Special
Mention is there.

THE MINISTER OF STATE IN THE
MINSITRY OF RAILWAYS MINISTER OF
STATE N THE MINISTRY OF
PARLIAMENTARY AFFAIRS AND
MINISTER OF STATE IN THE MINISTRY
OF PLANNING AND PROGRAMME
IMPLEMENTATION (SHRI RAM NAIK):
Madam, I want to respond to the discussion. 1
want just two minutes.

TR, W W AT w1 W W
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Need for Gazette Notification for
Implemenation of the Provisions of Section
30 of the Advocates Act, 1961

st sirew fiy waras (ToRaA):  I9-
wy e, # W R 3| @ 30w
T W T TeEqU f4ug 1 o e wen
e ¥ TR e A B AR T A
fafv= qewnt # Yt e 3 fog o e
¥ TR ot S dand € T R T R R
TEHTH TR W NN 29 % 7% SHiel W W
=18 Ft A & el b g e it o
TR En PN I S e a g i@
e Tfea fRd T faea AT 9% W T
F THiIWE A Iufeed T B FEN iR
A7 qafeme = 4l Tl wadh  f e e
YA TEAhed TR F1 9 30 FT AR AHida
w0 = § fowd 9% Fo ™ -

"Every advocate whose name is entered
in the roll shall be entitled, as a right, to
practise throughout the territory to which
this Act extends, in all courts, including the
Supreme Court, before any tribunal or
person legally authorised to take evidence,
before any authority or person before
whom such advocate is, by or under any
law for the time being in force, entitled to
practise.”



